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g, 23 TS, 2025
Yo Aferfeam (F9rrer) 2008 FT 41T 20A F dgd

HLAT. 3444(H).— F=T Teae, 7 ¥ Ata=am, 1989 (1989 =1 24), Ud ¥ (Helred) srterfaaT
2008 (2008 =T 11) (R =a® z&e w7 3% AfA==a Fgr a1 g ) it arer 20 ‘0 F 9@ (1) g7 Ja< gafwdi 1
TIRT A gU, T THTHTT & ST & THTT ol Al TAST & (o0, ag G, St d@terd fGawor zo9 sues =t

# fogr AT 8, ATy ST FHEaard, Ser § ‘qut—aiee (J[ET g9ane -qEe)” ft @ o afwdsEr
fAreaTad, SIqeeAvT, TEe, oY TATAd & 7w sruterd § , UHT ¥ F7 TS e o SArerd o =ror wt g |

I 9 | Raag s AT, T § =7 ATSg=AT & The & e | o9 &7 F fiae, % sfaf=ae
6 T 207 3 IT-g7=7 (1) F T I TS & form 0T s/ o o1Sie i ST & dae # T T q67 |

ST UHT ST, FeHT TR AT SUTSTATIARI, (EHATEA) T THed AqqdTd, Hegrg #f foraq o
TR STTORTT 37 SEeF 9T ST T 3T HeTT AT STl 1 A <ma =9 9 47 f&3fd sg=amdt & qreaw

5002 GI/2025 (1)
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q AT T AGHY TGF FT 37T U ) 3 qars 2 a7 U = #33 % v27q afe w2 gr, e qam
STTErRTEY STA9T T, ATRLT FIT, AT T SMEAT T ATATT FT THT AT STALATT HL T |

I At ==w T g 20 T T IT-TT (2) F el Teaw FrreranT<r g AT A A sraer sitaw g |

TH ATSEEAT % AT oA ATeAT I T L@ S I F 777 AT ITAH g AI¥ [Faag AT ger 9649
TTTETET o ST FIATAT F 3T (AL reqr Foha ST |ehar gl

ATIAT

HETY 5T & JGqATd, ST H “qei—Aiee (TMT JqqHT —qa7)” WA N & o0 Afeid &f S arer
o T HZAAT AT IHeh Lgd Aerd foawor |

C CGEIEG I 1 7/12 9./ | YR 7/12 SER FF & ERIECEE
Fo| TRCOTRAF | F | F | g | A0 T &, ) (®. &)
e saramg | e | TEi
1] & T AT | 274 1 0.0068 0.0068
3 A
(@) .
2| ¢ OE E RIESE] 275 1 0.0041 0.0041
N . !
=] TR
T 0.0109 0.0109
1 RCUER 8 1 2.09 0.13
0 FETEHT ATEH
2 | g T TLATT 9 1 4.00 0.08
8 E CE ERE= I
N T 1
3| - [EERICEAL) 58 1 1.93 0.06
TSI
T 8.02 0.27
1 EIRCE e 50 1 5.04 0.331
9 AT F TAL
S Ec 3
N
2| 5 S EIEICIES 52 1 6.34 0.481
S ESEERIEIE
FZa< 11
Ko 11.38 0.812
1 IEEEE] 11 1 2.71 0.15
EIRIEAE: ]
© T3S T 3dT
Ry ERERE 1/2 1 0.85
N Ec TS T ZAT
AN .
5 FARTL 173 1 2.02
) T3S T 3dT
9Tt 1/3% 2 1.21
EEECIGE
MBTE
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38 T AT 85/1/3 1 0.81
fore
39 SELL 85/2 1 1.88 0.280
SEEKEED )
haH
40 USIEE] 85/3 1 0.96
FALTT FeHq
41 [EER] 85/4 1 0.96
FALTT FeHq
42 AT 86/1 1 0.57
T fore
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43 T 86/1/3 1 0.49
T fore
44 EEIERIEIE 86/1/a 1 0.48
I fare
q2dT
45 HET AT | g6/1/F 1 0.48
fore
46 fm =TT | ge/2 1 1.01
fore
47 qIYT AT | 86/2/ 1 1.01
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48 CIESR L 86/3 1 0.74 0.490
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53 AT 86/4/3 1 0.60
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54 EEIERL] 74/1 1 0.98
ATCHTITH 0.080
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fore
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AT fore
75 T AT 77/3 1 0.72
fare
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reTe fore
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e fore
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fare
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. %Iamz‘rr T | g 7/12 qEAS | ERT | 7/12 SETR FF A T &
T | TROAAF | F | T g | AT T . ) (®. &%)
amw saram | @sd. | sk
5 O 58/1 1 3.24 0.31
LI HEq
6 AT 58/2 1 2.59
o Few,
AUTF TS
i Q
EIPER T
FEOTT
EIEELTE)
7 =S T | 583 1 1.39
Fad, T
IECEEEAE]
GREK
8 EIEWE] 58/331 1 0.80
T FEH
9 AT T | 58/37 1 0.40
1L
Tt 12.1 0.47
3. a9 g. A
FAA 105.9809 . 5.7149 3.
AT 3T

[®T. q. G197/WR-Nanded/Gangadevi +5V1gs/20A]

TN FHIL qTUST, {ET TITE S ATAFTT (FHHT)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 23rd July, 2025.
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 3444(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, namely Wardha-Nanded
(via Yavatmal Pusad) New BG Railway line in the district of Yavatmal in the State of Maharashtra, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Dy. Collector (Land Acquisition),
Road Project Yavatmal, Maharashtra in writing and shall set out the grounds thereof, and the Competent Authority
shall give the objector the opportunity of being heard, either in person or by legal practitioner and may, after hearing
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections.
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Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall

be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
Wardha-Nanded (via Yavatmal Pusad) in the district of Yavatmal in the State of Maharashtra.

Sr. Land Name | Taluka | Name of landholder Survey Land Total area | Acquisition
No. | acquisition | of the As per 7/12 No./ holding | as per 7/12 area (Ha)
case no. village Village | method (Ha)
Plot No.
1 “ Ganesh Bhaurao 274 1 0.0068 0.0068
g é o Nagose
2 < s, Ec Bhaurao Domaji 275 1 0.0041 0.0041
5 g V; Nagose
§ Q
Total 0.0109 Ha 0.0109 Ha
1 - Nitushingh Badrisingh 8 | 2.09 0.13
N Naik
S g 2
2 S < 5 Chandan Prabhulal 9 1 4.00 0.08
S 3 a Jaiswal and 1 other
3 — Vijay Vasram Chavan 58 1 1.93 0.06
Total 8.02 Ha 0.27 Ha
1 Q . Birbal Sakru Jadhav 50 1 5.04 0.331
§' 5 < and 3 others
2 S % é Balibai Fulchand 52 1 6.34 0.481
Ay = Rathod and 11 others
N
Total 11.38 Ha 0.812 Ha
1 Vitthal Motiram 1/1 1 2.71 0.15
Rathod and others
- Narsingh Bakshi 12 1 0.85
N §3 Rathod and others
< <
g £ E Fulsingh Ramu 1/3 1 2.02
5 §§ & Rathod and others
e K Shanti Baldevsingh 1/3A 2 1.21
Rathod
Naresh Fulsingh 1/4 2 1.34
Rathod
Total 8.13 Ha 0.15 Ha
1 Narayan Nana Kadam 96/1 1 0.74
2 Q Executive Engineer 96/1/1 1 0.14
. = 9 .
3 e ﬁo Upper Ganga Project
on
3| 8 2 : Dayaram Haribhau 96/1/A 1 0.74 0.013
<
=
3 S 5 Kadam and others
4 Shamrao Gyanba 96/2 1 0.81

Kadam
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Sr. Land Name | Taluka | Name of landholder Survey Land Total area | Acquisition
No. | acquisition | of the As per 7/12 No./ holding | as per 7/12 area (Ha)
case no. village Village | method (Ha)
Plot No.
5 Bhimrao Gyanbarao 96/2/A 1 0.81
Kadam
6 Ravikumar 96/3 1 0.82
Ramkishan Kadam
and others
7 Balaji Devrao Kadam 96/3/A 1 0.81
and others
8 Parameshwar Bhaurao 95/1 | 0.71
Kadam
9 Executive Engineer 95/1/1 1 0.23
Upper Ganga Project
10 Pravin Kishanrao 95/1/A 1 1.23
Kadam
11 Kailash Bhaurao 95/1/B 1 0.60
Kadam and others 1.535
12 Pandurang Dattarao 95/2 | 0.79
Kadam
13 Dnyaneshwar 95/2/A 1 0.79
Dattarao Kadam
14 Narayan Nana Kadam 95/2/B 1 0.40
15 Shankar Haribhau 95/2/B/1 1 0.39
Kadam
16 Kalavatibai Digambar 94/1 1 0.18
Kadam
17 Kamalbai Manik 94/1/1 1 0.19
Kadam
18 Kamalwai Manik 94/1/A 1 0.19
Kadam
19 Madhukar Maroti 94/1/B 1 0.70
Kadam
20 Kamalbai Sudarshan 94/1/K 1 0.54
Kadam
21 SaraswatibaiUttamrao 94/1/D 1 0.18
Jadhav and others
22 Vedant Sudarshan 94/2 1 0.96 0.034
Kadam
23 Saraswatibai 94/2/A 1 0.41
Uttamrao Jadhav and
others
24 Dnyaneshwar 94/2/B 1 0.40
Bhaurao Kadam
25 Jijabai Baburao 94/3/A 1 0.81
Kadam and others
26 Namdev Bapurao 94/3/B 1 0.60
Kadam
27 Gajanan Namdev 94/3/B/1 1 0.51

Kadam and others
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Sr. Land Name | Taluka | Name of landholder Survey Land Total area | Acquisition
No. | acquisition | of the As per 7/12 No./ holding | as per 7/12 area (Ha)
case no. village Village | method (Ha)
Plot No.
28 Onkar Namdev 94/3/B/2 1 0.51
Kadam and Others
29 Parameshwar Bhaurao 94/4 1 1.47
Kadam
30 Bapurao Gangaram 93/1/A 1 1.44
Kadam and others
31 Sanjay Atmaram 93/1/B | 1.42
Kadam
— 0.850
32 Vaishali Anandrao 93/2 1 1.60
Kadam
33 Pawan Anandrao 93/3 1 1.60
Kadam and others
34 Suman Ramrao 61 1 1.64
Shinde
35 Executive Engineer 61/1 | 0.20
Urdhva Paenganga 0.285
Project
36 Sanjay Ramrao 61/1/A 1 1.69
Shinde
37 Vivek Jayadevrao 85/1 1 1.21
Tayde and others
38 Datta Maroti Shinde 85/1/A 1 0.81
39 Santosh Jayawantrao 85/2 1 1.88
Kadam 0.280
40 Gajanan Keshavrao 85/3 1 0.96
Kadam
41 Vijay Keshavrao 85/4 1 0.96
Kadam
42 Narayan Shamrao 86/1 1 0.57
Shinde and others
43 Rangarao Shamrao 86/1/A 1 0.49
Shinde
44 Kalavatibai Uttamrao 86/1/B 1 0.48
Shinde and others
45 Sandeep Narayan 86/1/K 1 0.48
Shinde
46 Shriram Dattarao 86/2 1 1.01 0.490
Shinde
47 Avdhut Maroti Shinde | 86/2 /A 1 1.01
48 Narayan Shamrao 86/3 1 0.74
Shinde and others
49 Rangarao Shamrao 86/3/A 1 0.36
Shinde
50 Jaywant Bapurao 86/3/A/1 1 0.36
Shinde
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Sr. Land Name | Taluka | Name of landholder Survey Land Total area | Acquisition
No. | acquisition | of the As per 7/12 No./ holding | as per 7/12 area (Ha)
case no. village Village | method (Ha)
Plot No.
51 Kalavatibai Uttamrao 86/3/B 1 0.36
Shinde and others
52 Avdhut Maroti 86/4 1 1.21
Shinde
53 Ratnamala Maroti 86/4/A 1 0.60
Shinde
54 Panjabrao Atmaram 74/1 | 0.98
Kadam
55 Pralhad Atmaram 74/1/A 1 0.94
Kadam
56 Executive Engineer 74/1/A/1 1 0.04
Urdhva Paenganga
Project
57 Balaji Shankarrao 74/2 1 0.84
Kadam
58 Govind Shankarrao 74/2/A 1 0.84 0.080
Kadam
59 Executive Engineer 74/2/1 1 0.11
Urdhva Paenganga
Project
60 Anandrao Gyanbarao 74/3 1 1.68
Kadam and others
61 Executive Engineer 74/3/1 1 0.29
Urdhva Paenganga
Project
62 Sushil Vasantrao 75/1 1 1.55
Shinde and others
63 Vijay Nathrao Shinde 75/2 1 0.79
and others
64 Chandrao Dadarao 75/3 1 0.44 0210
Kadam and others '
65 Deepak Chandrao 75/4 1 0.60
Kadam
66 Amol Chandrao 75/5 1 0.60
Kadam
67 Jaywantrao Bapurao 77/1 1 1.13
Shinde and others
68 Executive Engineer 77/1/1 1 0.10
Urdhva Paenganga
Project
69 Mirabai Shivaji 77/2 1 0.80 0.215
Shinde and others
70 Bapurao Govinda 77/2/A 1 0.60
Shinde
71 Subhash Atmaram 77/2/B 1 0.39

Shinde
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Sr. Land Name | Taluka | Name of landholder Survey Land Total area | Acquisition
No. | acquisition | of the As per 7/12 No./ holding | as per 7/12 area (Ha)
case no. village Village | method (Ha)
Plot No.
72 Lakshmi Shankar 77/2/K/1 1 0.80
Shinde and others
73 Dnyaneshwar Prakash 77/2/K 1 0.41
Shinde
74 Santosh Atmaram 77/2/D 1 0.39
Shinde
75 Datta Maroti Shinde 77/3 | 0.72
76 Executive Engineer 77/3/1 1 0.07
Urdhva Paenganga
Project
77 Anandrao Gyanbarao 77/3/1/1 1 0.56
Kadam
78 Mahadu Gyanba 77/3/1/2 1 0.85
Navsagare and others
79 Radhabai Nagorao 77/4 | 0.78
Shinde
80 Gayabai Subhash 87/1 1 1.21
Shinde
81 Vishnu Prabhakar 87/1/A 1 1.21 0.005
Kadam and others '
82 Sanjay Atmaram 87/2 1 1.01
Kadam
83 Shivaji Natharao 76 1 2.39
Shinde and others
84 Executive Engineer 76/A 1 0.10
Upper Painganga
Project 0.005
85 Shivaji Natharao 76/1 1 1.19
Shinde
86 Vijay Natharao 76/2 1 1.19
Shinde
Total 66.34 Ha 4.002 Ha
1 Jayawantrao Shamrao 56/1 1 0.73 0.16
Kadam
2 Vasantrao Shamrao 56/1A 1 0.93
e}
I - Kadam
<t — (5]
3 § '::‘c@ g Jayawantrao Shamrao 56/2 1 1.01
= E g Kadam
3 =
4 he) Vasantrao Shamrao 56/2A 1 1.01
Kadam
5 Ganeshrao Laxman 58/1 1 3.24 0.31

Kadam




14

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Sr. Land Name | Taluka | Name of landholder Survey Land Total area | Acquisition
No. | acquisition | of the As per 7/12 No./ holding | as per 7/12 area (Ha)
case no. village Village | method (Ha)
Plot No.
6 Bapurao Bhimrao 58/2 1 2.59
Kadam, Krishna
Bapurao Kadam
Guardian mother
Sushila Bapurao
Kadam
7 Swaraj Kishor 58/3 1 1.39
Kadam, Suresh
Vithathalrao
Suryavanshi
8 Baburao Shamrao 58/3A 1 0.80
Kadam
9 Vandana Ranganath 58/3b | 0.40
Chaudhary
Total 12.1 Ha 0.47 Ha
Grand Total 105.9809 Ha | 5.7149 Ha

[F. No. G197/WR-Nanded/Gangadevi +5VIgs/20A]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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